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the two altermative routes. The Salt Lake
Brancnes would be 19.11 Kms. long in all
and may cost approximately Rs 13.2
crores,

The detailed engineering costs and traffic
survey have been carried out only for the
Dum Dum-Princep Ghat line whereas only
the Engincering feasibility has been assess-
ed for the Salt Lake branch lines. In con-
sultation with the Planning Commission,
provision hes been included in the 1969-70
programme for taking up the final location
survey and preparation of detailed project
reports for the Princep Ghat extension,

Textitg MiiLs IN ANDHRA PRADESH
FicING CLOSURE

348. SHRIMATI SEETA YUDHVIR:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state ;

(a) the number of textile mills, Andhra
Pradesh which are facing closure;

(b) whether the State Government hawve
made any request for financial help to
rehabilitate these mills; and

(c) if so, what action has been taken on
the above request ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) One mill is lying closed
in Andhra Pradesh. Government have no
information about the mills facing closure,

(b) No, Sir.
(¢) Does not arise,

TINNEVELI-TRIVANDRUM RAmL LNk

349. SHRI THILLAI VILLALAN :
Will the Minister of RAILWAYS be pleas-
ed to state ¢

(a) whether it is a fact that the survey
work on a new railway link between Tin-
neveli and Trivandrum was completed e
long time ago;

(b) whether the Government of Tamil
Nadu hes sent repeated requests to the
Central Government for starting the work
on the line* and
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(c) if so, the action taken in this

matter ?
THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) Yes.

(b) Representations have been received
from the State Government for construction
of the Tirunelveli-Nagercoil-Trivandrum
with 2 branch to Cape Comorin.

(c) Investigation czrried out in 1965 re-
vealed that the Tirunelveli-Nagercoil-Tri-
vandrum line with a branch line to Cape
Comorin was not likely to be financially
viable. With a view to determine the
present day cost and traffic & financial
prospects of the line taking into considera-
tion any further deveolpments that might
have taken place in the area, since the
previous investigation, it has been decided
to re-assess the earlier survey in the 1969-
70 programme.
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350, SHRT REWATI KANT SINHA.:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that the passen-
gers of the 319 UP Howrah Moghal-Sarai
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Passenger train stopped the train by pulling
it3 alarm chain pear the western outer
signal of Patna Junction on the 10th Janu-
ary. 1969 and the train was detained there
tor about four hours;

(b) whether it is also 5 fact that due to
the detention of the szid train on the
main line, a number of trains following it
had also to be detained at Patna Junction;
and

(c) if the answers to parts (a) and (b)
above be in the affirmative, the circum-
stznces under which the passengers pulled
the alarm chain to stop the train ?]
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t[THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Yes.

(b) Yes.

(c) The train was held up by the pas-
sengers demanding provision of lights which
had failed in some coaches.]
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$[GooDS STOLEN ON THE RAILWAYS

351. SHRI D. THENGARI: Will the
Minister of RAILWAYS be pleased to
state :

(2) the quantity of goods booked by
the public through the railways which was
stolen during the last two years;

(b) the amount of compensation that
Government had to pay therefor; and

(c) the number of persons arrested and
the number of those prosecute¢ in this
regard 7]
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HTHE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Considering the very wide variety of com-
modities that the Railways carry, a figure
of the total quantity stolen cannot be pro-
duced. What is available is the amount of
compensation pwid for the goods stolen or
pilfered.

(b) The total amount of compensation
paid for thefts and pilferages was Rs. 2.45
crores in 1966-67 and Rs. 3.55 crores in
1967-68.

(c) 3,194 and 4,595 persons were arrest-
ed during the years 1966-67 and 1967-68

t[ 1 Engilsh translation,



